w
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[T THATICAT]

Agw fazafaaran A gifs Y w@r & a+
gitfa, 71T daTETT 7 (FRafqaran aqar
2, 39 A g1\ gHI fag ¥y, 99 w4
T TgT WAT——FATH ATF FTAST § 3 -
g% 15 fav ogd faar it odra & frprer
feq o 1 O SEER W €, A gaw
qET T2 & gW (guafaames iz ¥ aeiw

- FT JIEH-ATHAT AR UF Fq & %

gad foretr A #1 qa we { R,
foreqr waTera qATT WY &, F AL qAAT
& ? 7% 297 |18 WIS 9 939 9T AN
# fr famfamen 7 faad ofsfaces
FTAT 2 FADT Q1T Jrev faedt ofr yremras

. T 9 T T AL (AFTe gFAT. |

MR. DEPUTY CHAIRMAN: Now

' please finish.

= TRATTEA @ S, 7 oF e

Camr & faermiwdt 1 g Ay faaaifeE

i Fifge | I qg F A, A Ew
AwAw fRed® FRF T T TG F TaY, Al
EH HAF T o7 FT qTAT TE FA |

Flo GHoAEH FAA : T2 SATIAT 1Y |

st TARHATTA : HIL q&A g AT
Fgd & (% 39 Ava fezdw A1 | faam
HEATTF AT & I AF a@ T sqgeay
FT A 29 IF 9 AT TG AT 4 2w
g & o favafaames gk 3w & fran-
foay #1 forer w1 SRR 92 31 forey
78 & N At & aferm fwe wr
wafe & faar 3 | ag faar &, 78 & 787

MR. DEPUTY CHAIRMAN:
please take your seat.

Now

[RAJYA ABHA]
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DISCUSSION UNDER RULE 176 RE.
NEW WHEAT PROCUREMENT PO-
LICY OF THE GOVERNMENT

off 4T Tz AaTEd (Aey ¥aq) @ 99-
aamfa gger g #7 q4r Afg F g9
q #% IHTC A TAC AT EIE . .

MR. DEPUTY CHAIRMAN: Mr.
Shekhawat, [ think you will take 15—20

minutes so that other hon’ble Members can
also be . . .

N 4% fog waEwa @ 25 Rz g0

MR, DEPUTY CHAIRMAN: . . . ac-
commodated because you would like a
good discussion. Others also will take some
time.

sft GV ferg v« & ArgaT ¢ fraen
W &Y WFAT g ST &y A | SwwAmfy
#gd, A3, 99 1973 % 98 fav Fw &
fag guloa #1 fam ar o fr g A 7
® ST FT GEHTAFW FLH F7 Al
FY STt i oY | 7T 99 A &, Forer faer
¥ 7g ST FY TS IT AT § AFL AT
TF TATY &AW OF OioF §Fe ¥ & oy %
Tq9 A f9Fa=T 7 9@ & fag o997 8
T & AT T S9aT & YA qAW ¥ I
fage ar i & 1 1973 Y 7g Aifg T
7 arferefier AT F TG T ATHL A7 AT
9 7 1974 7 517 GIF A g7 Hfg A
FAEAAT F1 TFTC HT foar &y 7 Hifq
armrfat & faa #3 g9 78 qee difa
ST 1973 § FATE T o7 AT WX 7
AT T ALY @I AT—

“to help in the acquisition by the pub-

lic agencies of a major portion of its
marketed surplus of this commodity.”

# gEQ S 7% Afc aw g W
FTHETT A a7 iory FY o fr——

“main thrust of the policy is to have
bulk proctirement,”
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T T A FTAMT H FALZA 3T A9 FI
-FAAT T F o FA-ay Afa aw g8
sgT a® A7 Nfq F7T 999 §, THEIH, SUL
| W39 R qeA WRW, T AT A F A
it 7 g A &7 T AFre w7 far O
¢ Hify &7 g€, MR T AF A I
W & grr HAl 7 g TawT Ay foF qEHL
gz 7% Aiff & Fe faame < &, s
of 7 o frreperan & for qeapTe @ 7€ Afa
ot &1 g2 & | mra aafy feafa /), S fowan
TANT & IT TANT F AL O A TR
75 Afy F Troor F@ G A IIIAAT
& Sud To awwar faest |

IS 3 FT IATET T2 @ & AT Fol-
77 9q feafa & oz @y o= f5 S
gyadffs 9T ¥ 2,679 FUT TAT
cfiFaata #4923 & FOL@EH [HAT |

. 124,56 ZT HATT AT T = aqf A
. fefegagz fam #1% 354, 85 @ §7ex
- g Qrefrorae St g A F AT

H g1, 498 428,87 @@ FFT g1 T
. 1T 3% JYLT A AT FATET T2
79 g wiwst ¥ fag @ fe

. 1970-71 9% 108 fafaus == =1 ST+

J EHTATAR 1971-72 % 105 fAfemy za

£

% T JeqTaA g7 | 1972-73 7 953 fafamw
~TF F TR gW A 1973-74 F

- FFE FHTL T TR T F ALY FIa7 € |
Tal 1T &g % 1972-73 % AFEA |
1974-75 W SATGT FW gAT & | § o0
agT W & | TaAT T 9T & %

(. AT2, 3T STT AW TRfrurre s
7 & TR, FAS TAT @ FI7 % 97 AL
1 AT SEIE F FAL GF FA ® AX AT

BATY IeIISA 1 el AT, ag Fi for, 5|
g3 g AR & = o s =l
L W 3/ g9 g fa=me #3097 awr
St GHEITY 3 I9% qATT A FT qwe

. FY TS FlEaTS TG AT |

(14 ATUG. 1974]
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TfFaaR SSFE # dw A F an
§ forshra g1t & | g9 MSgas St i o
Fy ey gt =i ) ufzeh ared &y sewy
fornfadt AT S i & S arfed A
T0 g # R THTR AT BT a9 @
forar ST Anfed 1 gt & g g dfan
F ¥ ¥ qae Mrgefon 71 feved F37
F fora welfY ot w15 2 faem wT A
Tae & Tvax F1S faa & grar a7 fes e
ST Y AT 5 gIOT I (AT | Feag 43T
FLRTE | TW W T@ FaRg dar 72 37
g fr a9 Y AT &, SR T e e
FEAT, aF 9z AT AfHFR 7 @A av T
T2} @M ? W qE T =g gEA A
fram & faamr 9 dar F fear &0

gadr &Y A7 78 3 5 ot go Hrag
JATET FI T &, I 99 fogaiied
grea fasm maar 7@ ? afss ag dw v
guie g f 50 3o & @ Ad g A
TGUT FIG WA & AFET FAT § OF WY I2T-
ZO T AT FT AAAT GFA & (F A 5
gy ¥ afge & w4 off e @R
fafeaw ouie T A A g dgom FHY
& ? g el 1w fafrerg =7 & s
g7 gL q5aT & A fFam & fmwr / wfy-
fsaar de1 2 2 AR ga Afafrmaar &7
TRTT FETE T I3AT & |

fm a A daTEaT & 55 T F e Y
=< fram# foam 9 98 ww dar < ey
wpr § fif g 9 Fo dar FRATE 3T FogA-
e e Sawy AE) At @ 1 SaE A
gr3H & S F9 faaar § | g Sus are
FY F7 T T GO § AL T o8
I I ATA FT HTEE Jraq oy 78 fawar
&1 1972 % ey, foe wwa axwe 7 43
FT N9 M99 219 ® for o7 ar 367
frgm 1 9 AT AT 76 7T FrEAvew
fazm aT HIX 1974 W S84 105 AT Foa-
7= feum | 39 @ ¥ 29 =0 w7 dfAae
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[t %3 Frg araaa]

sfy e g | o9 AT gEL AT 4R
STEA | GFR A 105 AT feed &
fzame ¥ gawr 97 @da AR AWAE 1T
ST & Sy FgeT #3F A Fr e vz
150 %91 fared FT & ) 3@ AR Y 45
TquT I fFaves &1 Fea< AT TAT | THFT
qId 7 gAT 7 WA WHE A § T G
93 AT #T TF 947 A18A & | TTHT qie-
U T 72 &7 @7 & % faar e s
darare 37 & fag 42 7€) § 1 o fem
9 78 AT AT £ g 372 74 fma
&t & afea & Tar gaaAqT g fF 3 fred
a5t 7 faguy ¥ faan e o7 30 foar
o7 IGHT FTEE 2639 FUT ®AT ot 1965
¥ AFL 1973 TF FGT AW HT T
frar 91T 1973-74 F WiFS 3T 997 TG
g1 1973-74 ® 60 VTG ITFT TFE
foear 1+ & wwaan g 5 sw oA g A
FLFR 7 gfqad 230 FOT w1 @ foFaT
21w AZ 230 FUT TTAT XA Fpami
#1 ITH TETT F TEAT W TRAY FE
&, av framy 3@ wfafag 9@ § s
T gOTar M 39 a3 9 uF fway wfe-
AEAL q 8 fFar mpaTer F1 wiafaa 3eur-
& grar |

Ty fggra @ ®E FT gHAH Greq
@Y wrar, AfeT wA faguy A e 3 A
gara gl fean wafw fergeam & Freasr
FY A1 | HIAT T FT T34 o7 |
zafan & fadas s agar § 5 qay
93X WATH & FeUTSA HT THEAT FT JAT-
19 FIAT TS | T2 TEEAT IAT graaq §
AT GFAT § T 27 BT AT WA &
grae @ fafeaq #3899 | T TIF TR
fF T sufdfia a7 ga W 3@ AT A
AT @ad & i framT Ay sorgeefo
Fured fer o, F q-HRRETE &
fageTd, ST & faars, amy a9 &

[RAJYA SABITA]
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faams 30 YFI F AL AN §, AfFA
ALHRX TN FA AT § AT AT T30
FAfr § B a8 FImeR fFft # 91 4§
T3 7, & foiee ey aw 7@ &
JH G | AT A F IS F-ra< F1 arferet
FT Y T @ 3 3 ofag A 25 3
FIAT F 8 7 § afer o1 IART q0et
%1 Hifa § & o< Sorezdtay 1 @@
foror o S wUGAH fFaT d 1 F AT
g & o samard fv9 7 & Ay g ar
e AT a7 fiw ey awr g
qAT & WIT a9 AU A fHEE & FAR
AT I o F97T & gew fovart Sty 95
0 FTaTEOT FATAT AT FHAT & | FFR A
ITHT w19 oA, aewe W) B g%, SR
aeEe &1 @1y foor #@i afvomeges
a ot oAt Afg F1 g7 T F@T 7 |

7§ fadad Fa1 a1 § SrAe 51
Mgz | SEgTAE—~1972-73 7 5 fafquw
TR FOT ZAT, 1973-74 ° 45 ATG A
gATAIL 1974-75 § AT a7 wrearom § 5
18 FTg 2 FT TFATHE GWT | T OF T
F1 gn faare #3 5 Sdgz &7 791 g
TRNE | IEET AT A &2 7T | S g1
g GIFIR F 105 T F1 979 fafmm
foFam | Hew WAM F 125 WU F WT ¥ §F
F GOF &7 | AHT VST & 7 AT 3A-
Ffeer faw 1 TromgTy w7 oY ey
FT 99 37 FT J1T B o7 | AfFT 7T
feamit 1 fedt w12 #1 FAAfea T
e 231 § | 39T AAYSIT 7 g7 i -
qZ FF ZAUT | THF G1O-91F I GETQ
THA Y A feediegu @ anfag
3aq o =47 #4775 | Taw afonw e
TF &7 ATFAT Gy, ATH GRTAT BT A0E-
T T AT Gy IYATFAT =S FY A1
ar off 72 % | g Tt ooy g frwe
fr fergeamT ' g% AAY T AT FAAY
g3 afy & v Far g & 39F a4y W
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TF TXAT ATHTL AT TS | T8 A &1 741 Fgal,
T 9T W IFL F AT FAT & | qAF
A FT TALAT HF gHT | W A7 fIaqw
FEIG FAEY, AT AE forad g
AT, ATFA TT TF AT F¥210q FT AT
Tfegaord 1 TATAITE & AR 70 FI T,
qedl § A6 AL HT AFF a9 qF FeE e
i< fecqaea &1 q@T TG g1, SAHT
FIAAIT SATET HEAT § FOT AT 97 qTI-
FUH EWT T AT AAT SATAT FALE EWIT
TR a8 A% AAT AT TR FT @O
FIAT | T TAF TAT 7 TEG T AT T
ardy feafa Y @aa fvam § | MaTeaz 5
9 9 fFE A1 ST § wea <@t v
FTHR 7 105 §IT qT 3T 4T A
FY STFEAT T | I9 ACET A FE1 721 foam
gar & B g 7 frew o ERA, Aarfeey
FT ERIY, ARFT qF ToT ALATN T A9
a9 ¥ T AT IGT IT IAG 37 THIL HY
srqeqT g fF 2 4T § AFT 5 ¥IC aF HY
FENET FATAALT & ATHTT T FY ST Foel T & 1
T F g2 &, ater FRETT #r e
TEY &Y | g arg Wy AT A Ay f2eg-
€T & fopefy o f2ed 1 gefire e waade
FW F @Z A ) ALY A FrFAaR FIR
F a1 g #7 &, dfew  fFem G
Fr gifew aff #X aFar, IgEr I
TRV | TAT 7 ALY, OFA ACHTC F ST
oy fr A1 Faq sy ¥ 9, Afwa
TF A & a1 g A Aoy 71 5 2w
forre & ot &Y & 1 @ 7g fadaT Far
argar g fF @< 7 frary & K4 47 a4
FIYUT TG FT TT JTATE F TG FET 75
HT T | AT T34 7 G F et g
TATT A IaF AN 31 75 7 #YE Foparay
20 faaFeer & ST AT TGN @ gEwAT
9T | 3% I1= A R A, w3 10
Ty, R 1197, R 3 15 A
& srggad ¥ A F71 A a9y v | SEAT

- s

[14 AUG. 1974]
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afcer ag frsar f framl 9 dow e
AfET WET ¥ T F [UA TA F
IR |7 a9 f7ar

T ITH I FO TE G v aHR T
Afaw i 7R fFamai & J9@ 9 g™
A FE FT AT HV | I TG TH
g fr qfag ok afaedz F 93 a7 e
3 | FFRIAT 7 QIR & HATT GLUT FTIHTL
F 105 &9 HT A4 F A9 fear 1 F
augar § 6 gaar a9 weaw sy rgeam
A X 7 T § AT Segrew aiF
Ffr 78 faer gar 1w frmma § 105
R { FATS far & HIR Q@ FA FY 377
Y SATET AT R AEIIS |/, AT F
T WET JEW T FFT I THAT 8, ATHA
fergeam &1 fram o9d UST & AvEI A
F Forefy it ST F TS HT TG 97 TFT,
afew w5 Tl W ar aaf I qraEy s
ot v fea oF 5 & qag foa 9 o
AT TLY @ 1 qwar | T I A A fagaq
FLAT ATZ YT L=, FY TH THTT
% Lfezaoeg a7 FS9 WL AT AT0F aY
JeRe, MEETAe 71 Sfgegmm 71
1T AT @ FT Iq 1 1973 7 {Saqar
HATT YT WTH F ATTZT faavar a1 39 #7
AT 50 T8 FTF faam 1 o fggeama
q F AT FATT AT &, AFFT 7
THM T AT 95 37 g5 & | W Tha
TR HNW @ (AT G997 W & AL gd
TTHTL T T 4 TG FLTHAT | G 437
q § fadaT FT Fg % aeaTe A saran
¥ SATET FAH FLAT AT WX TH 1T 43
FTAY A1fgq fF 37 qaR FTIAT AT g1 FT
I8 QF FAA fergea 7 a&it ¥ 6 #7
& AT 3g § ST FTFT | AR fergeary -
% @rgy "ar fra w3 A @Ry fatew
e w7 TF NEOT FLR F s & qrg
a9 AT |, fgRmm | uF frem
% QT SIAT AT QAT A 3§ ¥ Sq1ar

T
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[ ¥ fag Saraa]
ST HATS T@IT TF THST FTIT AT I H
fag oo &t weT & gew gor w1 grfae
FIAT ATIEY I F q1& AT AHE FT T[AL
FT | GFT FA T FFT7 & WG A9 (4
AT R & a7 Tarwe $E 1
g FTFTHT § §1 ST, AT qg WA FL9A
fF forom Weraw 70 0w F@ IqAT
&Y ST FIIFAE FW A UTT FT GRATAT
BRiT 1 1973 T AT % 3,612 AL IMBR TG
TS FILEH W TTHTTHIR TST TRATL
7 9 g9 § S f67 £ | 519 W Frw awd
¥ gaw AEY AR ga9 Toq (] A
oY s At R i, Afw 58 &1 ufonw
F7 fagar | afwrm faar qEad T

g ATE wRanT | afc ag afwrmw gaq

RIET FT fTerar g a7 UaT J97a7  foF g3
F AET ¥ AR AfefFdoeg § 9 #1
uaHl & f9 FT BoEr sqEw 29T I
g, grefeawg Jor §AR ERA I g
YT qTHT AR I FT BT A1 ISTAT |

e & frare s =g fo oy feadr &
ATFT FE FITNGA & IR F FT Y
g AfFT 1971 ¥ AFT 1973-74 T %3
FRARAA FIERST § A6 AT, I HI
gifire & 9 gaT, 99 F1 AT F A9 gAT
X o AT FT 58 FUT T FT1 39 F
AT g1 2| & awear § % a8 e
T o, a8 FRl sard F7 w0 ALY A,
T 1S TAT TSET FT FH ALY AT | A
% FAAT & AT a9 F 58 FUT FT
THATT G & AT 6 FT AT IF &l FT
ard W1 gaat afvomm g i o & aes
Y TF T T T F 99 @ § | 39
fere & fade FaT T A EE FT AW
qregarat fae &, S gAwT Fgd & o samar-
q { T BT, ST ¥ GTE FT Fgar ATE
o 1 ag awre § S v 65 g e
FT ST AT T A ALY 9, AT AT

[RAJYA SABHA]
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TFR AT T AT FY AT @ F A
AT £ | HTA 7 FIFET TE FT AHR
g | T F Frad § AT FTAGT ZrT
® foay, afm d< | Fwafaee T A
39 19 #1 fgFag a8 g2 | agl ag S
STET FTA @ o 59 AT Y Ag et
§ S AW, AV FAT I O & AR A FH-
frez avet a2t et | faw § awaar g fe
Fgd € 1T &7 ¥ st waw g | gafow §
fraeT s =agm swewmty v, fF
WY AF & HIL TOaAT BT gu § | A A
A1 A & e § areatas gfee For F 73
T 1 ag aviy faur smgwar @ R 9w
T & = TATHT FAA FT 747, afe
FIWT HT drerEy & fag & Afr A
frafor # #r g © AT @ IwR AT
Hifeat awfy faifaa ar s awdy § 5 5=
ITI a2 AT I H 9gF FT TLAT gH
fraTt &1 3 ) -

AT g A FT 99 FF g1 9% 0F a9
ST AT gan s o @ g BF 3w A o
FT G 3G @I | 30 A 93 BIE HT AN
FRATIXE | § 98 98 TG aug v fw
fergeea & «fifomr #47 4 a12 %1 & B2
aE T TH THTL & FIEAFTL T 737 Al
gt Sadt § fF gregarRy e 7 fag
THTT FY STIEAT 1 {6 FTEHTL F1 A forat
4§ famfa #30 # OF Aoir & gadr Ay
FT ASEHY | Teq A AT FAT wrA fw
FTOAETT AT T SRy @ @
STEEAT | ;7T R qTqE (AT AgaT g A
EATATY ¥ ST F 3G, U & A IA-
9zq 1 g § awnd w7 {6 da fF @
T WTSHAT FT AT & | HTST HTTHT Sy
T 3@ i | AT § 98 29X §, AT
T FTF g Al {A AT 71 gRIT | SHHT
UF TET FTCEMT @M €, 20 UFT FT B
S T @ L, g9 A OF faa Yy 3E}
S ¥ qAF AAT GIT FIGT § A BH F
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STHT IART ATZZ FLAT & | T AT & AWT
IgA T & | ITH AT T AR IFH AT
TXHAT AT Ag A7 974 At fafmag &7 &
F2 TW 3W | RA UV | FHAAE T
Sgl aF arq 2, ATIHET TRz agl §
gran g f forarat & arg @ w1 7Sy TE
g, AR gATHRATHE gifes 2 | mud
=1 HT QAN F H (90 9% 9
A A E .

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): Why don't

you tell how the procurement should be
made?

=Y 9 Targ wravaa ¢ 99 ATIRT 9B g
AT AZL 94 T 4 | § Fgar g FF faane
qZ &1 0F &7 TOFT & F rarat &1 s
TeATEA AT U A AR | gAY AR
T 31 A1 g FFaT o1 e Seaned 1 9
Heq 3 A FHTAT &0 R I AR
TETF F |

=Y wew wid (gham) 29 o e
faerar  =rfge?

=t 3 fag w@rad : WIT AAT AT
g ar & wgr fF 135 w7a frad wnfgq

SHRI ANNASAHEB P. SHINDE: I
am sorry for interrupting. But I will have
to reply to this. So 1 would also like to
understand. When you are  suggesting
Rs. 135 as the procurement price, what
should be the issue price for consumer?
You are suggesting Rs. 135 as the pro-
curement price . . .

s &3 Tag Harad : ag § Fqrar
g1 & Fgar g fr o gedieTsw F40 &1 1
FIETET I GHT TF N ST T ATTHT
Fredl iy & FTOO ITEA R,
foreror #Y sgaEaT U T8 ) 97 -
SIZS F 4T 31T AT AG1 8, Tg§ 9

[14 AUG. 1974)
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.
T & g, faq fawer 20 adf &
gy Hifa 4 a9 a5 g fr ogaa
AT | F9T AN AR 39 G aF
fafema =7 & gt gefrerssy AT 9397
FEAGN 19737 AT BT gT, 1974 A
AT AT FEHAAT FT GTAAT FLAT T2 |
ot feafs &, & frdaw wr agm &
19 Fad B g fegeam & swar
F AR § AT FqeqT F @Y 8§, Foesy
50 9382 qrgawd faar aradt argq g ?
I FAAT & AL H AL A A Al G707 |
# aumar g fF sud g ¥ a9 FY,
FIG AT F a2 a9 | AIIHT AR
g o g & fggeam 7 aafe #1 qa@
T AAGw faeet & ; zEw ar @
i 7§ | fegma faex & amd |
fow £ 7 #, I F AAA |/, ufeaw
AZeq H ATAA A qlIeE Jad 9T g |
5301 § FG| AEEE §, T AL AT IY
& ®g drae qT e § ) aar ferfy §
# saq fraga FE B omg #8 o Aifa
gad gg Hifa arafawar F oI 9T
i =fgw 1 ag et R STWET &
7 § gET e, I A g F G
a7 FE-TET T FLT § 6 Arqiear
T A9 FAT F1 AG7 (ANEAT HIT I F
qeA & fF sty & s far a=q G
97 1 FEA & w15 g9 A8 frar | A= A
o6 GHTT ¥ FT qEATAT EHT, FIE TGN
STAAT | HTT AT 9] EATH T g,
AfFT |37 FT F15 AAAT qIET IHAT
1 a1 F28 & fF =anrd § g s
quATT TG GHT |

& guaar g o ag #18 care A7 ara agf
& fgar o9 9T ALY FAHT | AT AT
ST § GUATT BT & Al WIF! fgemg
F 9 ATRA AT ATCET | W9 gAfA
AT AR AT, A W fiE e g
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- =Y wmwag: ATSyA angee 7 |

st W fag Retad : § wf Fw 5T
@E |
Bl & wwmar ar 5 zrrqur%ﬁrf%rmiqar
T F4 & wreqer FUST AT
SEF! §F-0E, qEdT F | & AT 41755 7T
AT G farzamf forgeama & U
FIEAFIL AT $ & 7 fr-rfmn—g T@EN
su fafaaw g ox faaar afer & faa
qFATE AR @& | 4 FaT @ g A A
wrfe srea AR gRIHe g1ga Saar #wav
& STH QAT AT ALAT & DG AGH AL
SF ATfHe F IEH A & | AN W AT B
ag | gfem &7 AT FT R § 1 AW
faad & AT SHY FEGE @ | 79 g A
Afq A7 FRATT F dg F 797 & FEq
g & AT EATH T80 HE@T§ |

SHRI KRISHAN KANT: Mr. Deputy
Chairman, Sir, if the Government of India
follows the food policy as was suggested
by Mr. Shekhawat, we will be heading to-
wards another catastrophe. 1 would like to
deal with his points while making my
submission, Sir.

Sir, last year, the Government took a
decision 1o take over wholesale frade 1n
wheat as a bold measure of a bold Gov-
ernment, committed to bring about struc-
tural changes in the society. If the hon.
Members will remember, these were the
words being used by many Ministers and
supporters of the decision. As a matter of
fact, it was a halting and much delayed
decision. The country and the Congress
had decided many times before to take
over wholesale trade in foodgrains. But
every time they slept over it. Sir, it will
be interesting to go into the history of
the idea of takeover in India. As I have
spoken earlier, it is not a socialistic mea-
sure, whatever Mr. Shekhawat may say.
It was a practical measure taken by a
number of capitalist countries in the world.
There is nothing socialism in this. It was
a question of management. Sir, many capi-
talist countries in the world have taken

[RAJYA SABHA]
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over food trade for a number of vears—
say, Canada, Japan and Australia. Even
in India, the first proposal to take over
was not taken by the Congress Govern:
ment. But after the Bengal Famine . . .

SHRI SUBRAMANIAN SWAMY (Ut
tar Pradesh): If you permit my interrup-
tion, n these countries, there is food sur-
plus and the Government . . .

SHRI KRISHAN KANT: You spgak:
whenever you get your chance. Now, lel
me make my submission.

Sir, after the Bengal Famine, during the
War, when the British Government was
ruling this couniry, a Commission called
Woodhead Commission was appointed. It
was that Commission which recommended
the abolition of the wholesale trade. It was
in the year 1943 that Lord Wavell had
written to the then Secrefary of State for
India that British India was agreeable
in principle to the removal of the whole-
sale trader. But they could not do it for
the time being and they proposed to do
it after the War. After the War was over,
it was implemented and worked success{ul-
ly for about two years. It is reported that
the then Government had successfully ex-
ceeded the targets of procurement in U.P.,
Punjab, C.P. and other States. Then came
the Asoka Mehta Foodgrains Enquiry
Committee of 1958-59 which had recom-
mended the takeover of wholesale food
trade, excluding the pulses. Later on, many
Congress resolution decided about it. And,
Sir, when Shri Lal Bahadur Shastri was
the Prime Minister of India and the coun-
try was passing through a very difficult
situation, it was at Durgapur Congress that
the decision to take over food trade was
taken. And Mr., C. Subramaniam was the
Food and Agriculture Minister at that time.
It was the Americans who suggested, “Why
don’t you have land reforms to have bet-
ter production?” Because, in Japan, it was
the land reforms which produced better
food production. It is because when the
people of the land feel a sense of involve-
ment—not two or three per cent but the
whole people—the production
Not only that, Sir.
Congress

increases.
Later on, when the
was defeated in a number of
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State Assembly elections in 1967, the ten-
point programme was adopted, and the
item of foodgrains takeover was a part of
it. But it was not implemented. When the
Congress was split, we adopted a charter
for the nation in the Bombay Congress in
1969. The idea of food takeover was there.
But again it was forgotten. Again in 1972,
when the situation had started getting diffi-
cult, at Gandhinagar session, we adopted
the resolution for the takeover of food.

4 pM.

Sir, it was again the Woodhead Com-
mission which first said that ensuring the
reasonable quantuties of foodgrains at rea-
sonable prices to all the citizens of the
country was the basic requirement of any
civilised Government. It is much more
fundamental than maintaining the rule of
law or even the maintenance of law and
order.

Sir, the Government last year. in 1973,
had taken this decision to strengthen the
distribution system of wheat by taking over
‘this wheat trade after having experienced
‘the difficulties of the economy for a num-
ber of years and ‘much more after having
experienced the behaviour of the trading
community. But, Sir, what happened?
When we took this step, it should have
been realised that there will be criticism
by the vested interests who were being re-
moved and shifted from the economy. Sir,
if vou see clearly the situation you will find
an interesting contract. When last year
this policy was announced, there was a
hue and cry in the vested monopoly press,
in the Parliament and you could hear the
echo in the Government circles also. But,
when this year the procurement has been
much less, do you find criticism in the
press? The climate is not against criticism.
Last year hue and cry was being madec.
That shows how the vested interests are
powerful and trying to dictate to the Gov-
ernment of the country.

Sir, there might have been difficult views.
I also, last year, was of the opinion that
the prices of foodgrains should have been
more. There should have been better pre-
paration for the take-over of wheat trade.
This separation should have started not
from 1973 but from 1970 or 1969.
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only that. They should have given more
inputs to the farmer. All those things are
correct. But, Sir, instead of facing the diffi-
culties, instead of meeting the propaganda
of the vested interests and the warfare of
propaganda; instead of removing the lacu-
nac and deficiencies which were found in
practice, Government surrendered and
threw the baby alongwith the bath water.
The question is why did not the Govern-
ment -start preparations from 1969 on-
wards? Sir, it may be remembered that
the decision to take over was announced
in April or May and within a period of
four years the decision was given up. The
decision in the A.LC.C. in  Gandhinagar
was to take over wheat und rice trade in
September.  Without declaring their new
policy and without taking the Parliament
mlo confidence the Goverament gave up
this decision and stealthily revised its
policy. There must have been a private
meetmg between the traders and the Gov-
ernment. Some private commitment was
made. We know only one thing that after
the policy was announced by the Govern-
ment, it was not Mr. Fakhruddin Ali
Ahmad nor Mr. Shinde, it was Mr. Bhani
Ram Gupta, General Secretary of the
Foodgrain  Dealers’ Association, who an-
nounced in a press statement that it was
he who was the 1cal author of the policy.
Alter the abolition of the traders in 1973
they decided to rchabilitate the traders in
March, 1974 but continue to swear by the
abolition of the wholesale trade. Whom
the Government was deceiving all these
months and all these years?

After ensuring the retreat from the take
over policy to which the Government suc-
cumbed, with a tongue in check, Shri
Bhani Ram Gupta announced that traders
would not be bound by the commitment
to procure 5 to 6 million tonnes at the
ceiling price of Rs., 150 in the open mar-
ket. They advised the Government to im-
port wheat. I remember Mr. Shinde
making a statement in this House saying
that the whole idea of the new policy is
to remove the psychology of deficits. In
the statement made by Mr. Bhani Ram
Gupta, he advised the Government to im-
port food by creating a psychology of
scarcity.
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[Shri Krishan Kant]

Sir, when I wrote to Mr. Fakhruddin Ali
Ahmed in April enquiring as to what was
the position and whether any understand-
ing was reached between private traders
and him, he replied to me that the policy
had been accepted and wanted it to be
implemented without telling the truth
about the arrangement that was arrived at
and how the trader was being rehabilitated.
A meeting of the traders was called. Buf,
instead of threatening them to fulfil the
commitment, the Government of India was
threatening the Chief Ministers of di(ferent
States, like Punjab and others to [ollow
the policy and introduce the trader.

Government gave huge profits to the
traders. Last year the ptocurement price
was Rs. 76. This year it is Rs. 105—a
jump of Rs. 29 per quintal, ie., 40 per
cent in one jump.

" As Mr. Shekhawat said, wheat of all
ciualities was procured at the same rate
as there is a saying in Hindi:

SEIICIE I d G

This poiicy failed in one month. After
a period of one month, a second order
was issued. In addition to the lifty per cent
levy on wholesale trader, Government
would also procure directly from the cul-
tivator. What was the effect of all these
measures? The trader was supplying the
worst quality of wheat to the Government
and selling better quality by himself. Sir,
this is interesting. The procurement price
was fixed at Rs. 105 and the market whole-
sale rate at Rs. 150. It means the Gov-
ernment itself accepted retail rate at

‘Rs 170 to Rs. 175.

What is the position today? The total
procurement by both the methods, through
Government and traders, is 1.75 million
tonnes as against 4.7 million tonnes last
year. Last year there was a chorus of voice
that takeover policy had failed. All mono-
poly press, all vested interests were shout-
ing about it. What about this year? Not
a single word about it.

So far as the new policy was concerned,
Punjab Chief Minister is on record that
he was opposed to it. U.P. was not enthu-
siastic and so was Rajasthan. But the Gov-
ernment of India threatened them to ac-

~
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cept and rehabilitate the traders. 1 raised
this question on the floor of the House
and I am sure, even now the Government
has been forcing States to implement it,
I would like to know who supported the
policy. Perhaps those who knew nothing of
the food and agriculture economy. Will
the Government even now reveal who is
the author of this policy? When Shri Bhani
Ram Gupta announced in mid April that
they would not honour the commitment of
Rs. 150 ceiling price in open market, the
Government did not act till the beginning
of June, as pointed out by Mr. Shekhawat,
and they statutorily fixed the price at
Rs. 150. It was just locking the stable after
the horses were stolen. In whose interest
was the Government [functioning?

Sir, bungling on food front is no less
a serious crime in a poor country like
ours than bunglhing on the war front. Gov-
ernment has shown so much helplessness
and defeatism that even on 10th of July,
after the new Agricultural Minister, Shri
Subramaniam, took over, he called the
meeting of traders. Mr. Subramaniam
showed unhappiness and disappointment at
letting down the Government and asked
the traders to sumbit proposals within a
week to ensure that more grains can be
procured. Not only did he ask them to
give proposals but also to list the diffi-
culties that were facing them. What shall
we call this attitude of the Minister? One
is reminded of the Bourbon kings of
France who learn nothing and forget noth-
ing. The traders are not afraid of the
warning of the Government. They know
that you have been warning them for the
last 25 years but you are not taking any
a.uon against them. They know you can
lake action against weaker people but not
against profiteers. As in Hindi it is said:

T @ IS, 7 AT IS, T I /YT
AT 2T & |

This is whal the traders are feeling about
the Government. Sir, it will be interesting
to see the pricing pattern in various States,
both official and market rates. The prevail-
ing official rate in Punjab and Haryana is
Rs. 130 while in deficit States it is Rs. 169.
But the prevailing market rate is more
than Rs. 200 and it is not even available
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at that price in Delhi. Last year the mar-
ket rate was Rs. 135 to Rs. 140. Now the
official rate is Rs. 150 which is more than
the black market rate in the last year, The
present official rate is much more than the
black market rfate at which the wheat was
available in the country last year. This is
the result of your food policy for the poor
people of India.

The target of procurement was 6 million
tonnes. The actual procurement is 1.75
million tonnes. Last year the procurement
was about 15 per cent to 20 per cent of
the total wheat pioduction and this year
the total procurement has been, on the
basis of the total production, 8 to 9 per
cent or less than 10 per cent. By the
change of policy, procurement reduced by
less than half.

The hon. Minister himself said that there
were two benefits out of the new policy:
(1) Difference in prices between the deficit
and surplus States have been narrowed
down, and (2) market availability has in-
creased.

Sir, the lower prices in Bombay and
other places are not due to the new trade
policy. They are because there have been
betfer rains last year and better production
in Maharashtra and that is the reason why
the prices there are a little less.

Sir, the main point is, what is the price,
not in Rombay because Bombay canaot
control the wheat price for the whole
country, but what is the price in the dis-
frict towns in U.P., Bihar, Orissa and
Madhya Pradesh? last year, wheat was
sold at Re 1/- a kilo. Now it is Rs. 2.50
a kilo. If you say that market availability
has increased, I must say it is a blatant
lie. If the availability of foodgrains is
more, why are the prices more in the mar-
ket? Even if the foodgrains are available,
what are the prices?

Sir, about fixing of prices? Immediate
increase of 40 per cent. You could have
fixed up according to the increase in rates
and costs. Sir, a good suggestion has been
given that instead of increasing the price
every year, it would be better if you cor-
relate the procurement with the supply of
outputs. May 1 know whether the Govern-
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ment has considered this suggestion given
by Dr. Miahas about food money? 1t can
stabilise the price and also give 11 to 13
million tonnmes of foodgrains for your dis-
tribution system. What has been the result
of your consideration.

[The Vice-Chairman (Sbri Bipinpal Das)
in the Chairl,

There is perpetual inflation and weaken-
ing and shrinking of the public distribution
system. Last year, 11 lakh tonnes of food-
grains had been 1ssued monthly; now this
year it is 4 lakh tpunes. This is to susiain
a semblance of public distribution system.

Today the position is, Government is fac-
ing an unprediclable monsoon season with
the lowest ever stocks in the history of the
country. This is the greatest risk you are
taking, Mr. Shinde, with the country, pei-
haps, gieater than keeping the borders of
the country ungusided. Hardly 2 million
tonnes 1n the Central pool and | million
tonnes in the States! We are again in for
mmports. You want to go in agam for con-
cessional food aid. And this is the note
from the file of Mr. Subramaniam which
has appeared in the press. I would not
mind imports when the people are hungry
but it must be once in a time. You must
have a long-term policy so that you do
not behave as you behaved in 1966-67 and
left your priorities and all that. I am not
against imports but you must have a long-
term policy.

AN HON. MEMBER: We have per-
mitted the Ministry,

ot Fqva wfew (Agrerz) @ omF
PR &7 [UAT Mgt & geaa 7 Ay
gaar faar oic sw who i A &
qraed § Y aISET |

SHRI KRISHAN KANT: Mr. Patil
want me to go to the bungling of the Seeds
Corporation. I am not going into that at
the present time. I will not interfere in
that. ANl right; what are you going to do
about the future” Are you going out of
the rut? Your own assessment is, after
the new kharif crop even, the prices will
increase. Here I am reading from a paper,
a Government paper which says:
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“There has also been a general rise
in the prices and in the money supply in
the country. Since these factors are likely
to continue to operate for some tlime,
there is little prospect of any respite
from the continuing upward pressure on
the foodgrains prices and even the
arrival of the new kharif crop in Octo-
ber to November, 1974 may not bring
about any significant change in  this
trend.”

May 1 know from the Government if this is
the policy? The only way out for you is, you
must reiterate your basic decision to take
over the foodgrains trade in all commodi-
ties otherwise you will not be able to
check farmers shifting from one crop to
the other. Procurement from the producer
has to be the basic element which was de-
cided in the Woodhead Commission, which
was given by the Ashoka Mehta Commit-
tee and which was decided by the Congress
resolutions.

Sir, the need to procure today is only
for about 10—12 million tonnes of food-
grains spread over wheat, rice and coarse
grains. Total food production in the coun-
try may be 104 million tonnes al present.
So the total prowurement has to be only
just 10 per cent of the total production
in the country. But you seem to have lost
nerve. Can’t this great country procure 10
per cent of the total production of food-
grains in the country”

Sir, 1 will end by quoting what Mr.
Chalapati Rau wrote. “The basic question
is that plans for efficient management of
food economy are bound to go awry if
the wholesalers, big farmers and corrupt
officers and politicians are left free to
operate as they have been doing in the
past.” Sir, I hope the Minister will give
some candid reply and say what is the
future policy.

DR. Z. A. AHMAD (Uttar Pradesh):
Vice-Chairman, Sir, I do not want to quote
figures. Everyone can . . .

SOME HON. MEMBERS: Nothing is
left for you.

DR. Z. A. AHMAD: Every one can
speak from his own angle. (Interruptions). t
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do not want to quote figures but I want and
I demand that Mr. Shinde should accept
in this House that his Department or the
Department led by his senior colleague
who is no longer here has failed and fail-
ed miserably . . .

SHRI RABI RAY (Orissa): His ex-col-
league was also a farmer.

DR. Z. A. AHMAD: Please have mercy
on me, As 1 said, failed muserably in
tackling this problem.

SHRI V. K. SAKHLECHA (Madhya
Piadesh): That results in promotion.

DR. Z. A, AHMAD: This problem has
been with us for the last decade and a
half or even more, how to provide for this
poor country where nearly 50 per cent or
mote than 50 per cent of the people live
below the poverty line, where uncontrolled
trade goes on . . .

SHRI RABI RAY: It is 67 per cent.

DR. Z. A. AHMAD: Please allow me
to speak. Otherwise 1 will sit down. Don’t
try to brief me because I won’t accept
your briefing. I will say whatever I have
to say. :

Where 50 to 60 per cent of the people
are below the poverty line, how to pro-
vide them with cheap food, that is the
problem of problems and the Government
of India should have concentrated all its
efforts.  appointed competent people, and
created an administrative machinery to
solve this problem. This is the one issue on
which the Government of India has failed
totally.

oY FATE T (ITTIZA) : o UEWT
TH F9IT JHAT AZAT § | ATIEY T F
VAT Y58 AT Tq ATET AT @R
L

o FFo o WFHT : (T ey 77

FOA & 7 F SraEra g, AfwT wedt qd

st segwrol s Aty (fagm) ¢ oF
FAT 9137 & a2 o A FAE0 ,

o Ao Yo SFWT : 51T AT Aoy oY
&€ TE R 9 o =gA § B aa wat
FT g aaT €|
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They must have patience. Sir, you must

“ control them. You must have patience to

listen to all points of view. [ submit that
not only the voice is raised from this side
—here there are different understandings;
his understanding is very different from
mine—but excepting for certain peof)le
who would not like to say anything or who
have nothing to say either on this side or
on that side—-but from both sides that this
reality has to be recogmised and the nation
must recognise this reality that you have
not succeeded in providing cheap food to
the most vulnerable sections of the
society., That is the reality. Now it has
been again and again pointed out to
you that your policies are going out of
balance and you have never accepted it;
the Agticulture Ministry has never accept-
ed it. Always they have been saying no,
this time we are going to do it. I can go
back to the long long period when Mr.
Patil was the Food Minister. He said the
whole problem would be solved; let us
import under PL 480. All right, he import-
ed but still the problem was with us. Then
the new policy of take-over was adopted.
We thought it was a good policy and ‘e
still think that that is the only policy that
will ultimately succeed. You accused us of
preaching dogmas. You said, you Commu-
nists talk of socialisation of trade, of na-
tionalisation of trade and so on. But where
do we stand today? I ask the entire nation.
I say today this policy. excepting for our
Jana Sangh friends who put forward the
point of view of the hoarders and big far-
mers, is accepted by the entire nation that
you must in respect of all essential com-
modities introduce the system of public
distribution. Otherwise the whole society,
the whole economy, will go to dogs. It is
a sick and suffering society whatever you
may say. You say you are bringing big
structural changes, you are moving towards
socialism and all that. How are you mov-
ing towards socialism?

When, as Mr. Krishan Kant said, you
cannot get possession of 10 per cent of
the foodgrains produced in this country in
order to feed the poor people, your talk
of socialism is meaningless. It is nonsense.
Therefore, 1 would definitely say that it is
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high time that the entire Agricultural De-
partment was reorganised; it is high time
that competent Ministers were appointed
there; it is high time that the entire struc-
ture of the secretariat of the Agricultural
Department was looked mto; it is high
time that people responsible for again and
again bungling in different ways the whole
problem of food procurement and food
distribution were transferred or given other
jobs. Mr. Shinde #s a knowledgeable per-
son, and Mr. Shinde very often gives ex-
pression to very good sentiments. But I do
not know whether Mr. Shinde is a pri-
soner of a whole clique in the Agricultural
Department. In any case, T am very sure
that his senior did not understand the
problem. He is no longer here. If he were
here in this House today, T am afraid I
would have openly accused him . . . (In-
terriiptions) No, no. The role of the per-
son is there very much. I would have
abused him of his inability to understand
the problem, of his utter incompetence, of
his inability to look at the problem. But
he is not here. I do not want to say much.
But I do insist that the Prime Minister
shouid thoroughly examine the functioning
of this Food and Agricultural Department
and should see to it that a thorough over-
haul of the whole department takes place.

SHRI KAILTl MUKHERJEE: Do you
want the Prime Minister herself as _the
Agricultural Minister?

DR. Z. A. AHMAD: That is your prob-
lem, that is not my problem.

The point is, we left the policy of take-
over of the wholesale trade. What was
wrong with it? You say that you could
not procure as much as you wanted. Why
did you not procure? I have been from
State to State, from Bihar down to South
India. And I saw with my own eyes the
complete absence of will on the part of
the State Governments really to uphold
that policy and to implement that policy.
There was no political will; there was re-
sistance on the part of the Chief Ministers;
there was resistance on the part of the
Food Ministers,
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SHRI B. S. SHEKHAWAT: Even in
Kerala?

DR. Z. A. AHMAD: 1 do not know
about Kerala; it may have been in Kerala.
1 do not think Kerala is a heaven. I think
all over the country there was lack of will
on the part of lhe ruling circles in the
States to implement this decision. There-
fore, the matter moved swiftly and spon-
taneously and drifted and ultimately you
procured merely 5 million tonnes. But even
that performance was not bad. Instead of
streamlining the administration, instead of
tightening up the whole system, instead of
plugging the loopholes, you have gave it
up at the instance of the pressure of the
wholesalers, the profiteers, the traders, the
hoarders and the merchants who were res-
ponsible for it. Mr. Shinde, you are opti-
mistic that you will get it. Who advised j1?
I am sure that there are some agents of the
wholesalers and profiteers who are sifting
in your Ministry at the top level who gave
you advice, presenting a rosy picture be-
fore you that from these merchants you
will get wheat. At the time when people
like us who are often supposed to be dog-
matists said that this would not work, you
said, it is too early to give a verdict on
that. You went on and on and on. It be-
came such a miserable performance that
vou became the laughing-stock of people.
When T say ‘you’, I do not mean you per-
sonally, I mean the whole department. The
whole department became a laughing-stock.
The merchants repudiated their word. They
accused the produters and the producers
said that they did not know where they
stood, they did not know what price they
would get ultimately out of it. The big
producers, the big landlords and the big
owners of land wanted to indulge in pro-
fiteering and the result is, neither the prices
have come down nor have you stocks
available. May be there is a little but that
is not much of an availability. If the prices
are high, what will the poor man do?

The availability may be there but the
poor man or even people in an under-pri-
vileged position find it difficult to make
both ends meet. Under what pressure have
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you been I should like to know. It is a
matter of shame to us today that when
you put questions whether you recog-
nise that your policy has failed miserably,
you say “No”., We ask you, “Are you re-
versing your policy?”, you say “No”.
Every time there is no reversal of policy.
Every time there is continuation of the
same policy. Every time it is a good policy.
Every time your policy is successful. Every
time you are going to turn the corner.
And where is the head of this Depart-
ment? He is now going to the Rashtrapati
Bhavan. He says he is leaving enough
food for the country for all time to come.
You consider us to be children who would
believe you in all your glib talk. The
reality is this that unless you fundamen-
tally examine the whole situation, Mr.
Shinde, you will not succeed.

Mr. Subramanian has raised this ques-
tion of agreement. The agreement is not
working. We have looked at it. How will
you proceed? You will have to adopt cer-
tain basic principles, and the basic princi-
ple is enunciated by Mr Krishan Kant.
Take straight from the producer. Do not
bring in middleman. As long as middle-
men are there profiteering will go on. You
cannot have two things at the same time.
You cannot allow profiteering and hoard-
ing to co-exist with a system of proper
distribution of foodgrains, the two cannot
co-exist. Either there is a proper public
distribution of foodgrains for the people
by ehminating hoarding and profiteering
or allow profiteering and hoarding to go
on and then do not talk about introducing
proper distribution of foodgrains for the
two cannot co-exist. You have to base
your whole policy on certain principles.
Please enunciate your principles. Mr.
Shinde, up to date no principles have been
enunciated. Mr. Subramaniam is again and
again saying that you have to re-examine
your policy. We ‘have to do something
about it. But T want that the new policy
should be based on the policy of direct
procurement from the producer. Let there
be a net work of public distribution not
only of wheat but of other foodgrains
otherwise the law of economics will apply,
namely, you cannot control one thing and
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leave the substitutes uncontrolled. They
will influence each other’s price. Wheat
will influence rice. Rice will influence

bajra. Bajra will influence jowar and so
on. All these commodities are inter-related
because they are exchangeable commod:-
nies.

Then abolish wholesale trade in food-
grains by merchants. Abolish 1t. And you
can manage with a powerful machinery,
with such big leaders who have recogni-
tion all over the world. Can you not do
it? It may be ironical. But the fact is this
that we have a good image in the world.
1 feel really ashamed when I go out be-
cause they have been reduced to the posi-
tion of international beggars, an interna-
tional beggar begging for food. Many peo-
ple ask me: You are such a big country
with such a big hard-working population
and still you beg, can’t you produce
enough to feed your people, just grains,
not high quality food, just starch to give
your people? This is because while you
talk of structural changes, while you talk
about socialism your entire policy is based
on disgusting pragmatism. You have no
principles. This thing will not work. Some
pressure here and some pressure there.
Your principles have to be defined. Let
us not go as international beggars to the
givers’ court. Already there are nations
which are insulting us. They say, “Oh,
after sometime you are going to
come with a beggar’s bowl before us”.
Let us keep our dignity. It is not only
a problem of livelihood; it is a prob-
lem of the nation’s honour. If we can feed
our people, we can go with our head high.
If we cannot do that, we will have to
look low and beg for food. Therefore,
Sir, as you have rung the bell twice, I
might end here. The Prime Minister is not
here. But she knows’ everything that is
going on. I think she has learnt the reality
of this, that the Food and Agriculture
Ministry is one of the most inefficiently
run Ministries in the whole set-up. There-
fore, a thorough overhauling of this Mit is-
try, both at the ministerial level and at
the secretariat level, has to be brought
about. That is one thing. Then, Policies
should be based on firm principles, not

+ .
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on pragmatism. Firm principles should be
enunciated and these firm principles shculd
be implemented in the form of a policy
and implemented with strictness, with
courage, with honesty. You should see that
your lower rungs of admunistration abide
by them. You should see to it that the
policy is not only accepted by the ruling
party, but it is implemented by the ruling
party. Violations of those policies should
be punished in your own party. If you
don’t do that, how long will you carry on
like this?

I have stated what I wanted to say. I
hope that in the near future the nation will
know what the new policy is going to be.
Then we shall get an opportunity. I hope
that this great country of ours, this great
land of ours, will not continue to sufler
and starve. I hope that this great land
of ours will develop the internal economy,
and particularly agriculture and food in a
manner that we can hold our head high
in the community of nations and not be
a pitiable beggar nation that we have re-
duced ourselves to now. Thank you.

SHRI R. K. MISHRA (Rajasthan): Mr.
Vice-Chairman, the discussion on the wheat
policy to-day, I think, is a discussion on
a subject which Is of paramount national
importance not only from the point of
view of stabilising the economy and re-
versing the hyper-inflation which has grip-
ped the country. but also from the point
of view of preserving the democratic sys-
tem which we have built in the country
during the last 26 or 27 years. The food
crisis and the mismanagement of the food
economy during the last few years has
created a situation which threatens the en-
tire fabric of our society and threatens to
assume the proportions of a serious law
and order problem in various parts of the
country. My hon. friend, Shri Shekhawat,
said that it was a bad day, it was a sad
day, on which the decision to take over
the wholesale trade in wheat was taken.
In fact, Mr. Vice-Chairman, I think that
was a day which gave us confidence

SHRI KALI MUKHERIJEE (West Ben-
gal}: The only day.
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SHRI R. K. MISHRA: Yes, that was a

day which gave us confidence that we
would be able to move in a  direction
whereby the crores of people in India

living below the poverty-line may be able
to get foodgrains at a stable price and in
adequate quantity over a long period of
time. Anyway, at best we can say that the
giving up of that policy has been a very
short-sighted step taken out of lack of
conviction; or, at worst, we can describe
it as a panicky capitulation to the propa-
ganda barrage of vested interests and reac-
tionary elements in this country. But be-
fore 1 proceed further, Mr. Vice-Chairman,
I will concede that my friend, Dr. Z. A.
Ahmad—he has left—and people like me
and Mr. Krishan Kant, who support the
policy of take-over, also fell a prey to that
propaganda. Even to-day Dr. Ahmad was
saying that the policy did not succeed.
That is exactly the mischief that was done
during those fateful days.

The Agriculture Ministry fixed a target
of 8 million tons of procurement of wheat.
It was an uorealistic target that was fixed.
It was a target which was fixed on the
assumption that Rs. 150 crores which were
provided for the crash rabi programme
would be utilised properly and the short-
fall of 15 million tons in Kharif that vear
would be more than made good in the
rabi programme. But the report of the
Comptroller and Auditor General has now
revealed that the Agriculture Ministry and
various agencies in the State Governments

t*who were provided these funds, mis-spent

them and misappropriated them and did

not utilise these funds for increasing agri-
acultural production under the special rabi
scrash programme. In fact, the money that

should have been used for increasing agri-
cultural production was wused in  some

States for such un-productive  activities

like purchase of luxury motor cars.

[The Vice-Chairman, (Shrimati Purabi
Mokhopadhyay) in the Chairl.
Therefore, Madam Vice-Chairman, I say it
was a wrong and artificial and unrealistic tar-
get that was there. Secondly, from the very
beginning those who were in charge of
administering this policy had no heart in
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it. A committee had been set up under the
chairmanship of a Member of the Plan-
ning  Commission, Prof. Chakravarti to
study how to implement the scheme of
take-over of wholesale trade in wheat. The
committee made 17 suggestions as to how
to make this scheme a success. Fifteen out
of those 17 suggestions were not imple-
mented at all by the Government. The
committee had also indicated that it would
be appropnate to give a  remuaerative
price, a little more than Rs. 76 to the
farmers at that time. The honourable
Minister, Shri Shinde, at that time firmly
declared, we will not give one rupee in-
crease to the farmers. And in between a
new scheme of bonus was floated and an
impression was created that the Govern-
ment was dilly-dallying and was not sure
about the whole thing. And thus from the
very beginning the whole programme was
sabotaged. The honourable Shri Shekha-
wat said that the price has increased be-
cause of the take-over. No. What exactly
happened was this. It was a period of
scarcity. If you remember, it was a period
of acute scarcity in the country. The Gov-
ernment had a stock of 9 million tons of
foodgrains with it. And instead of preserv-
ing and distributing these 9 million tons
through the public distribution  syste -1,
they went on selling this stock in the
open market at the rate of 1 million tons
a month, And it was only when the stocks
had been depleted that they said they stop-
ped this whole process. Therefore, what 1
am saying is that the target of 5 million
tons that year could have been proper and
realistic. And if we look at the achieve-
ment, at Rs. 76, 4.7 npiillion tons were pro-
cured, and I think it was a wmiraculous
achievement of which we should be proud.
And we should not have fallen a victim
to the propaganda. As I said, all of us
fell a victim and in Dr. Ahmad’s party’s
paper 26 articles were written and  all
the 26 articles stated that the scheme had
failed. Therefore, when there was a climate
in the whole country that the scheme had
failed, in that climate vested interests took
advantage and led the Government up the
garden path in reversing that policy. I
would also like to point out that those of
us who support this policy, failed in our
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duty. As far as mobilisation of the fai- | fiom the United 5States of America under
mers is concerned, we did not do enough | the P.L. 480 programme. Government has

to go to the farmers, to explain to them
the rationale of this policy, to explain to
them how it was crucial for preserving
our national independence and for pursu-
ing the path of self-reliance. We did not
secure their support and since it was not
done, since mass mobilisation in support
of this policy was not done, all of us,
along with Shri Shinde, share the responsi-
bility for the failure on tlus front. Let us
be candid and let us be honest rbout it.
I would like to remind the honourable
Shri Shekhawat that both of us come from
a State which is frequently visited by
drought and famine, though he has mig-
rated to Madhya Pradesh for purposes of
coming to this House . . .

SHRI B. S. SHEKHAWAT: As vou
have migrated to another profession.

SHRI R. K. MISHRA: Both of us come
from the State of Rajasthan where we had
frequent droughts, say 11 years out of i4
years, Therefore, what would happen if the
Government does not have the stocks?
How  will they distribute foodgrams to
famine stricken people, if they had not
taken over wholesale trade in wheat in
that year? There were 15 crores o 16
crores of people in various States like
Maharashtra, Rajasthan, parts of U.P. and
parts of Bihar, Qrissa and Andhra Pradesh
who were in the grip of one of the most
severe droughts. It would have been im-
possible to feed them and it was only be-
cause this step was taken that it was possi-
ble for the public distribution system to
cater to their needs . . .

of1 WY Tag vravaw : faws a9 99 %-
FET ¥ 5 g fafam 1 i g
a1

SHRI R. K. MISHRA: That is another
point. He may say that there had been
famines earlier also and how the Govern-
ment was maintaining the public distribu-
tion system during that period. In 1965-
66 when we had a similar famine, we dis-

tributed about 13 million tonnes of food- ¢
grains. Bpt two-thirds of it were imported -

been reducing the quantum of imports
over the years and therefore 1f we want
to have self-reliance, if we want to have
national honour and self-respect and at
the same time want to ensure supply of
foodgrains to the vulnerable sections of
our people, especially 1n areas of wcarcity
and drought, there is no other mechanism
but to have public distribution  sysiem.
Public distribution system cannot be a
temporary thing. IL cannot be created over-
night. It must be built over a period of
time and the Government must have
enough stocks. How to have enough
stocks? 1his is the problem. Once you ud-
mit that there should be public distribu-
tion system in our country, it will be ne-
cessary to suggest some ways aod tightly
the Minister enguiied fiom Shri  Shekha-
wat who had no ieply to it except that
the price should be fixed at Rs. 135 which
is an absurd suggestion . . .

SHRI B. S. SHEKHAWAT: Absurd for
you, not for the producers.

SHRI R. K. MISHRA: T will come to
it m a munute. Therefore, the main prob-
lem is how to ensure that the public dis-
tribution system works well. It is not a
dogmatic question. It is not an ideologi-
cal guestion. It is a pure and simple practi-
cal question, as Shri Krishan Kant has
pointed out.

Public distribution system in our coun-
try, at the moment, covers about 16 million
peopie under statlory rationing and an-
other 396 million people are covered un-
der informal rationing. In fact this is not
enough. If we want to cover even 50 per
cent of those people who are under the
poverty line, we will have to have a pub-
Jic distribution svsiem which may distri-
bute about 20 million tonnes of foodgrains.
These 20 million tonnes of foodgrains can-
not be procured by purchases in the open
market. 1 would like Shri Shinde. to point
oul whether it could be done by a direct levy
on producers (Time bell rings). Acharva
Vinobha Bhave has made a  suggestion.
He says that land revenue should be one-
sixth of the produce and 1t should be col-
lected in the form of grains. This will fetch
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to the Government at the present level of
production  about 17 million tonne. of
foodgrains Whether those vested interests
and entrenched interests who opposed the
take-over of wholesale trade would allow
implementation of this or not has to be
seen.

My last pomt is that we cannot discuss
the problem of distribution in isolation
from the problem of production. There-
fore, I would like to point out only two
or thiee points in a couple of minutes ...

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY): Your time
is up.

SHR1 R. K. MISHRA: Last point.

We must remember. Madam, Vice-Chair-
man, that as far as agricultural production
is concerned, it is not that production has
suffered due to lack of investment. In fact,
till 1964, agricultural production was in-
creasing at the rate of 3 per cent, when
agriculture was neglected and heavy indus-
tries were encouraged. After that it has
dechned., There has been substantial in-
crease in the production of wheat, iut not
in production of rice, pulses and coarse
grains. The production of coarse grains
after that has stagnated. There was not
enough increase in production of rice. The
production of pulses has also declmned.
Wheat constitutes one-fourth of the total
foodgrains  consumption in our country.
Therefore, unless the entire production
strategy is changed and production
other foodgrains is increased, it will not
be possible to have a viable policy oniy
in regard to wheat. You must have a
policy in regard to production of all food-
grains and distribution of all foodgramns
through the public distribution system . . .
(Time bell rings).

Lastly, Madam, Vice-Chairman, T would
like to say that production will not in-
crease unless the marginal and smal!l far-
mers are given inputs. There are two crores
of them who produce ten million tonnes
of foodgrains. Their production can be in-
creased to 60 million tonnes if only inputs
are given. As long as the policies which
are in favour of the traders, which are in
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favour of the hoarders, whether in the
rural areas or in the urban areas, conti-
nue, we will continue to have food crisis,
and foreign countries inimical to us will
always on the look-out to twist our arms
as they did in the mid-1960s. A new, viable
agricultural policy, based on mopping up
the marketable surplus by the Government
—whether you call it nationalization or
whatever you call it—should be there. And
only such a policy will ensure that we
have self-reliance and we supply food-
grains to the vulnerable sections of the
people.

sft AT T ITANTeTe wEiEAT, §
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